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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 1886 OF 2007

DALCO ENG NEERI NG PVT. LTD. Appel | ant (s)
VERSUS
SATI SH PRABHAKAR PADHYE & ORS Respondent (s)

WTH Civil Appeal NO 1858 of 2007
(Wth office report)

Dat e: 18/03/2010 These Appeals were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTICE R M LCDHA
HON BLE MR JUSTI CE C. K. PRASAD

For Appell ant(s) Ajay Majithia, Adv.
Raj esh Kumar, Adv.

Kai | ash Chand, Adv.

Vi nay Navar e, Adv.
Abha R Shar nma, Adv.
For Respondent (s) Gaurav M tra, Adv.

Bi na Madhavan, Adv.

. Antinma Bazaz, Adv.

r MS. Lawyer’S Knit & Co, Adv.
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K. V. Vi shwanat han, Sr. Adv.
Aj ay Bhargava, Adv.

Vani t a Bhar gava, Adv.

Abhi j eet Swar oop, Adv.

M S. Khaitan & Co.

SESS

M . Shankar Chill arge, Adv.
Ms. Asha Gopal an Nair , Adv

UPON hearing counsel the Court made the follow ng
ORDER

M. Gaur av Mtra, | ear ned counsel for t he
respondent in C A 1886 of 2007 resuned his argunents from
12.30 a.m to 12.50 p. m Thereafter, M. Vijay Navare,
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| earned counsel for the appellant in C. A 1858 of 2007

made his submi ssi ons from 12.50 p. m to 1.00
Thereafter, M. Aj ay Maj i t ha, | ear ned counsel for
appellant in C.A 1886 of 2007 nade his subm ssions from

2.15p.m to 3.10 p.m Thereafter, M. K V. Vishwanat han,

| earned Seni or Counsel for Respondent No.4 in C A 1858

2007 made his subm ssions from3.10 pm to 3.50 p.m

Agai n, M . Gaur av Mtra, | ear ned counsel for
r espondent in C. A 1886 of 2007 made his submi ssi on
reply from3.50 p.m till the rising of the court.

Hear i ng concl uded. Witten subm ssions be filed by

—~0T

of

t he
in



Monday |.e. 22.03. 2010.

Judgnent reserved.

(O P. Sharma) (MS. Negi)
Court Master Court Master



